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COURT NO. 1
HON'BLE THE CHIEF JUSTICE
HON'BLE MR. JUSTICE V.KAMESHWAR RAO

AT 2:15 P.M.

1.REVIEW PET NO.196/2019 INTERNATIONAL CENTRE FOR ALTERNATIVE DUSHYANT DAVE
IN W.P. (C)2236/2019 DISPUTE RESOLUTION A.S.CHANDHIOK
VS UNION OF INDIA AND ORS. R.K.RATHORE
S.K.VERMA

RITESH AGARWAL
RAMYA KUTTY

SOHEL RISHABH
TUSHAR JAKU
MANINDER ACHARYA
RIPU DAMAN BHARDWAJ

COURT NO. 37
HON'BLE MR. JUSTICE G.S.SISTANI
HON'BLE MS. JUSTICE SANGITA DHINGRA SEHGAL

AT 2:15 P.M.

1. RFA(0S)31/2018 SUSHMA S.K.ANAND
VS GAMESH MATHUR & ORS ANAND YADAV
ANITA TOMAR

COURT NO. 38

(NEW COURTS BLOCK-IV FLOOR)
(DIVISION BENCH-III)

HON'BLE DR. JUSTICE S.MURALIDHAR
HON'BLE MR. JUSTICE I.S.MEHTA

AT 10:30 A.M.

1. LPA 108/2018 ASHOK KUMAR SAWHNEY UMESH SINGH, V.P. SINGH,
VS. CENTRAL BANK OF INDIA & ANR SHASHI PRATAP SINGH,
ZUBIN SINGH, R.S. MATHUR

2. LPA 354/2018 MOOL CHAND SHARMA UMESH SINGH, V.P. SINGH,
VS. CENTRAL BANK OF INDIA & ANR SHASHI PRATAP SINGH,
ZUBIN SINGH, R.S. MATHUR
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HIGH COURT OF DELHI
15Th MAY ,2019

COURT NO. 7
HON'BLE MR. JUSTICE VIBHU BAKHRU

THE REGENTS OF THE UNIVERSITY OF CALIFORNIA AMIT SIBAL, ARCHANA SHANKER,

VS. UNION OF INDIA & ORS

COURT NO. 34
HON'BLE MS. JUSTICE ANU MALHOTRA

SHRAWAN CHOPRA, PRACHI AGARWAL,

DEVINDER RAWAT, PUNDREEK DWIVEDI,

RIDHIE BAJAJ, KIRTIMAN SINGH,

WAIZE NOOR, SHRUTI DUTT, VISHAL SUDAN,

PRACHI TIWARI, J. SAI DEEPAK, GURU NARANG,
AVINASH K. SHARMA, BITIKA SHARMA, MANSEE TEOTIA,
LAKSHAY KAUSHIK.

FOOD CORPORATION OF INDIA WORKERS UNION
VS FOOD CORPORATION OF INDIA & ANR

FOOD CORPORATION OF INDIA SHRAMIK UNION
VS FOOD CORPORATION OF INDIA & ANR

SANAD JHA
MO PRAKASH
SUSHANT KUMAR
OM PRAKASH
SUSHANT KUMAR

ANTIRUDH SHARMA

FOOD CORPORATION OF INDIA HANDLING WORKERS ALI QAMBAR ZAIDI
UNION VS THE CHAIRMAN - CUM- MANAGING DIRECTOR,

FOOD CORPORATION OF INDIA

AKLIM AND ANR.
VS. M/S GANESH METAL INDUSTRIES

V.N. JHA

REGISTRAR (LISTING)



